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- FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Ninth Session
BULLETIN—PART'I
{Brief Record of Proceedings)
-mesday, August 08, 2023
N No. 114
T'he Assembly met at 9.00 a.m. with Mr. Speaker in the Chair,
Quesl}io'r?s X

" Four Questions in the list of Questions posted for the day were answered
orally.

Correction of answer to Unstarred Question:

The Corrected answer to Unstarred question No, 87 dated 1* February 2023 -
of Eighth session of the Fifteenth Kerala Legislative Assembly was laid on the
Table by Shri Piriarayi Vijayan, Chief Minister. '

Obituary Reference :—

The Speaker made reference on the demise of M. Chandran, former member
Dr. M. A. Kuttappan former minister and Prof. Nabeesa Ummal former member of
the Kerala Legislative Assembly. As a mark of respect to the deceased, the
Members stood in silence for a while.

Panel of Chairmen :

The following Members were nominated to the Panel of Chairmen for the
current Session of the Assembly.

1. Shri C. H. Kunhambu
2. Shri Vazhoor Soman
3. Shri Sajeev Joseph

KNPP.807/2023(i).



Adjournment Motion:

After hearing the Minister for Food and Civil Supplies, the Speaker withheld
consent to the moving of an adjournment motion given notice of by Shri P. C, Vishnunadh
and five other Members regarding the serious situation reported to have arisen
consequent to the scarcity in the stock of subsidized items in majority of SupplyCo
outlets and failure of Government in intervening in public market and severe price
hike.

(As a mark of protest against the attitude of the Government the Members
belonging to opposition staged a walkout.)

Calling Attention : 7
s 1._ Shri K. P. Kunhammed Kutti Master called the atténtion of the Minister for

Agriculture to the necessity to resolve problems being faced by coconut producers
due to the slash in price of coconut. The Minister made a statement thereto.

2. Shri C. R. Mahesh called the attention of the Minister for General Education and
Labour to the necessity to avoid delay in dishursement of pensionary benefits and
to enhance the benefits in a timely manner to the members of the Building & Other
Construction Worker's Welfare Board. The Minister made a statement thereto.

The Matters under Rule 304: R,

The answers to the matters, notices for which was given by the Members
under Rule 304 were laid on the table:
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Papers laid on the table :

The following Ordinance was laid on the Table.
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Motion for Extension of Time :

The motion that the time for presentation of Report of the Select Committee
onthe Kerala Co-operarative Societies (Third Amendment) Bill, 2022 be
extended till August 8, 2023 moved by Shri V. N. Vasavan, Minister for Co-operation
and Registration was adopted by the House,

Presentation of Reports :

i) The Select Committee on the Kerala Co-operarative Societies (Third
- Amendment) Bill, 2022 was presented.

ii) The Pericdical Report from 1* April 2022 to 31% March 2023 and the
Report of action taken on the Second report regarding the scrutiny of demands for
grants for the year 2022-2023 were presented,

Gavernment Resolution :

Shri Pinarayi Vijayan, Chief Minister moved a Government resolution urging
the Central Government to take steps to withdraw from the move to implement a
Uniform Civil Code, '

Shri N. Samsudheen, Shri. Manjalamkuzhi Al, Shri T. V. Ibrahim,
Shri P. Ubaidulla and Shri. T, Siddique moved amendments to the resolution.

Then the House unanimously adopted the following resolution as amended.
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Legislative Business :

Smt. Veena George, Minister for Health and Woman and Child Development
introduced the Kerala Healthcare Service Persons and the Healthcare Service
Institutions (Prevention of Violence and Damage to Property) Amendment Bill,
2023 and laid the statements under rule 75(1). Shri Ramesh Chennithala and
-Shri Mathew T. Thomas raised objections regarding the moving of the bill for
‘taken ‘into consideration and spoke. Speaker ruled out the objections. Then the
Minister moved that the Bill be referred to Subject Commlttee XIL

Shri Ramesh Chenmthala as authorised by Shn K. Babu (Ihnpoomthura)
moved the ordinance disapproval motion in respect of the Kerala Healthcare
Service Persons and the Healthcare Service Institutions (Prevention of Violence
and Damage to Property) Amendment Bill, 2023 and spoke. Shri. Anoop Jacob
seconded the motion and ‘spoke. Shri Thriuvanchoor Radhakrishnan as authorised
by Shri Eldose P. Kunnappillii moved an amendment to circulate the Bill for
eliciting public opinion and Shri V. K. Prasanth moved another amendment for
referring the Bill to a Select Committee and spoke.

After the reply by Minister for Health and Woman and Child Development
the amendment to circulate the Bill for eliciting public opinion was declared lost
and the amendment for referring the Bill to a Select Committee was withdrawn by
the leave of the House. Then the Motion was adopted and the Bill was referred to
Subject Committee XII.

if) M&Mmmﬂqu
Bill, 2022

Shri V. Sivankutty, Minister for General Education and Labour introduced
The Kerala Motor Transport Workers' Payment of Fair Wages (Amendment) Bill,

2022. 'Then the Minister moved that the Bill be referred to Subject Committee VII. - -

Then Shri N. A. Nellikkunnu moved an amendment to circulate the Bill foreliciting
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public opinion and Shri H. Salam as authorised by Shri K. P. Kunhammed Kutti Master
‘moved another amendment for referring the Bill to a Select Committee and spoke,
After the reply by Minister for General Education and Labour, the amendment to
circulate the Bill for eliciting public opinion was declared lost and the amendment
for referring the Bill to a Select Committee was withdrawn by the leave of the
House. Then the Motion was adopted and the Bill was referred to Subject:
Committee VII ) ‘
iiii) The iry F. ' mendment) Bill, 2023
Smt. J. Chinchurani, Minister for Animal Husbandry and Dairy Development
introduced the Keral_a Dairy Farmers' Welfare Fund {Amendment) Bil), 2023. Then
the Minister moved that the Bill be referred to Subject Committee I. Then
Shri M. M. Mani as authorised by Shri Kadakampally Surendran moved an
amendment to circulate the Bill for eliciting public opinion and
Shri M. Rajagopalan as authorised by Shri M. Mukesh moved another amendment
for referring the Bili to a Select Committée and spoke. After the reply by Minister
for Animal Husbandry& Dairy Development, the amendments were withdrawn by
the leave of the House. Then the Mction was adopted and the Bill was referred to
Subject Committee 1,

The House adjourned at 4.50 p.in. to meet again at 9.00 a.fn. on Wednésday
August 9, 2023, '

A .M. BASHEER,
Secretary.



